
(ii)  (a) Twentieth Annual Report and Accounts of the NHDC Limited,
Bhopal, for the year 2019-20, together with  the Auditor's Report on 
the Accounts and the comments of the Comptroller and Auditor 
General of India thereon. 

(b) Review by Government on the working of the above Corporation.
[Placed in Library. See No.L.T.  3222/17/2021] 

(iii) (a) Thirty-second Annual Report and Accounts of the THDC India
Limited (THDCIL), Rishikesh, Uttarakhand, for the year   2019-20, 
together with the Auditor's Report on the Accounts and the 
comments of the Comptroller and Auditor General of India thereon. 

(b) Review by Government on the working of the above Company.
[Placed in Library. See No.L.T.  3221/17/2021] 

(iv) (a) Annual Report and Accounts of the North Eastern Electric Power
Corporation Limited (NEEPCO), Shillong, Meghalaya, for the year 
2019-20, together with the Auditor's Report on the Accounts and the 
comments of the Comptroller and Auditor General of India thereon. 

(b) Review by Government on the working of the above Corporation.
[Placed in Library. See No.L.T.  3220/17/2021] 

(v) (a) Forty-fourth Annual Report and Accounts of the National Thermal
Power Corporation Limited (NTPC), New Delhi, along with its 
subsidiary companies, for the year 2019-20, together with the 
Auditor’s Report on the Accounts and the comments of the 
Comptroller and Auditor General of India thereon. 

(b) Review by Government on the working of the above Corporation.
[Placed in Library. See No.L.T.  3218/17/2021] 

IV. A copy each (in English and Hindi) of the following papers:—

(i) Memorandum of Understanding between the Government of India
(Ministry of Power) and NHPC Limited, for the year 2020-21.

[Placed in Library. See No.L.T.  3231/17/2021] 

(ii) Memorandum of Understanding between the Government of India
(Ministry of Power) and the NTPC Limited, for the year 2020-21.

[Placed in Library. See No.L.T.  3230/17/2021]
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